National Company Law Tribunal

Allahabad Bench
cPno. CIB) JSE/ACh /451

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL |
COMPANY LAW TRIBUNAL ON 04.12.2017
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Advocate, Shri Vinayak Mithal for the Operational Creditor. Advocate, Shri
R.P.Agarwal along with Jahagir Haidar for the Corporate Debtor Cnmpanjn
Shri R.P. Agarwal make appearance on behalf of the Corporate Debtor

Company. He needs time for filing objection to the present petition. Hence, the

time is granted.

The matter be listed on 2™ December, 2017.
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